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{c¢) Utilisation of salt cess pro-
. ceeds for works connected with salt
industry depends on  the number of
proposals received, financial outlays
imvoelved, fulfilment by Salt licenseess
State Governments of the conditions
laid down for giving assistance out of
salt cess proceeds and speed at which
these works are executed.

{d) State Governments have been
requested to frume, in consultation
with Salt Commissioner, suitable
schemes for developmental und labour
welfure works pertaining to salt in-
dustry. = Further likeralisution of the
code of principles drawn for giving
assistance out of salt cess proceeds,
will also be considered as and when
necessary.

Setting up of a Company at
Gauhati for H. P. C.

I

3413. SHRI SONTOSH MOHAN
DEV : Will the Minister of
INDUSTRY be pleased to state :

(1) whether Government have
decided to set up a new company
with head " of ice at Gauhati for
H.P. C.to look after the construc-
tion of paper mills at Badarpur
{Cachar) Jagiroad (Nowgong) ; and

(b) if so, the details thercol and
when the same is going (o be imple-
mented ?

THE MINISTLR Of INDUSIRY
AND LABOUR (SHRI NARA-
YAN DATT TIWARD (a) and
b). No, Sir. The I industan Paper
Eorpomtion have only been advised
to open an office in onc of the
WNorth-Lastern  States  tor  better
coordination of work relaling to
their projects in Nagaland and
Assam.

BHADRA 18, 1903 (SAKA)
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Dacoity in Unpited Bank of India
New Delhi

3415, SHRI R.N. RAKESH :
Will the Minister of HOME AFF-
AIRS be pleased to state :

(a) whether Goverament’s atten-
tion has been drawn to the Hindus-
tan Times dated 3cd Sune, 1981 that
five armed bandits raded the
Greater Kaiash, Nev  Deihi Branch
of the United Bunk ui India, stabbed
three of 1ts employee and decamped
with Rs. 1.23 lakh; and

(b} if so, the details thereof and
the action taken by the Delhi Police
in this regard?

THL MINISTER OF STATL IN
THE MINISIRY OF HOMIL
AFFAIRS (SHRI YOGENDRA
MAKWANAY : (1) Yes, Sir.

{b) On 2-6-1981 at 2.40 P. M.
information was reccived regarding
robbery mn United Bank ot Indig,
‘M" Block. Greater Kailash-1. The
police immediately reached the spot
and the statement of the cash clerk
of the bunk was recorded. It was
reported that four armed persons,
on the neini of Kknife aad pisiols,
took the Hewd Cushier and another
cmployes to the st cog room of the
bunk and removed currency noles
from there. On checking Jater, #t
was known Ut the bark was robbed

of Rs.1,23,000,.

SEPTEMBER 9, 1981

Qr. 1/81
(Jan.-
March)

Qe. I11/81 2,08.000
(April-
June)

Written Answers 68

A case FIR No. 658, dated 2-6-81
u/s 395/397/342 IPC has been regis-
tered at Police Station Kalkaji. The
investigation of the case has been
transferred to the Crime Branch of
Delhi Police and 18 in progress.

Supply of Cement to Knraataks

3416. SHRI JANARDHANA
POOJARY : Will the Minister of
INDUSIRY be pleased to stute :

(a) 1he basis for allotment of
cement to diflerent States ; and

{b) what is the quantity of
cement allotted to the State of
Karnataka every quarter of the
year ?

THE MINISTER OF INDUSTRY
AND LABOUR (SHRI NARAYAN
DATT TIWARD : (a) The Srtates
are given allocation of cement every
quitrter on the basis of consumption
and Keeping 1n view overall avail-
ahility ol cement 1n the country.

{b) 7he allocation of cement to
Karnataka during the current calen-
der year upto  June; 1981 has been
as follows ;

Quarter Dasic Adhoc  Total
allpcation allocation allocation

2,08,000 42,000 2,50,000

65,000 2,73,000

Total: 416000 1,07.000 523,000
LY






